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Review on and 'Annual Report of Central 
Cottage Indu tries Corporatiqn of India, 

Ltd., New Delhi fQf 1979 .. 80~ of Handi-
craft and Handlooms Export Cor-

poratioD of India, Ltd., New Delhi 
for 1981-82, etc. 

SHRI P.A. SANGMA: 1 beg to lay on 
the Table: 

(1) A copy each of the following Papers 
(Hindi and English versions) under 
Sub-section 619A of the Companies 
Act, 1956 :-
(a) (i) Review by the Government 

on the working of tbe Cen-
tral Cottage Industries 
Corporation of India Limited. 
New Delhi. for the year 
1979-80. 

(ii) Annual Report of tbe Cen-
tral Cottage Industries Cor-
poration of India Limited, 
New Delhi. for the year 1979-
81) along with Audited 
Accounts and the comments 
of the Comptroller and Audi-
tor General thereon. [Placed 
in LibraJY. See No. LT-66S8/ 
83.] 

(b) (i) Review by the Government 
on the working of the Handi-
crafts and Handlooms l!~
ports Corporation of India 
Limited, New Delhi, for the 
year 1981-82. 

(ii) Annual Report of the Handi-
crafts and Handlooms Ex-
port Corporation of India 
Limited, New Delhi. for the 
year 1981-82 along with Au-
d~ted Accounts and the 
Comments of the Comp-
troll r and Auditor General 
tb reon. 

(~ ) Two stat ments (Hindi and English 
ver ion) howing reason for delay 
in laying the papers mentioned at 
(1) above. [Placed in Library Se, 
No. LT-66S9/83.1 

(3) (i) copy of the Annual Report 
(1ndi d En Ii h versions) 
of tb Indi n Jute lndu tries' Re>-

b A loci \ion~ Calcuua, 
for tbe ye r 1981-82 alon wi 
Audited ccoun • 

(ii) A copy of the Review (~!ndj ,nd 
English versions) by the Govern-
ment on the worl9ng of the 
Indian Jute Industri~s' Research , 
A ssociation, Calcutta, for the 
year 1981- 2. 

(4) A statement (Hndi and Engli$h ver-
sions) showing reasons for delay in 
laying the papers mentioned at (3) 
above. [Placed in Library. Se, No. 
LT-6660/83.] 

Anoual Report etc. of Central Institute of 
Hiodi, Agra, for 1981-82. See. 

THE MINISTER OF STATE IN THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRIMATI SHEILA KAUL): I bel 
to lay on the Table: 

(1) (i) A copy of the Annual Report 
(Hindi and English versions) of 
the Central Institute of Hindi, 
Agra, for the year 1981-82. 

(ii) A copy of the ADJ~ual Ac<rc;>unts 
(Hindi and English versionS' Qf 
the Central Institute of Hindi, 
Agra. for the year 1981-82 togo-
ther with Audit Report thereon. 

(2) A statement (Hindi and E;nglish ver- , 
sions) showing reasons for delay in . 
laying the papers IDQDtioned at (I) 
above [Placed in Library See No. LT-
6681/83.] 

COMMITTEE ON'PETITIONS 
Minutes 

SHRI CHANDRA PAL SHAIl.ANI 
(Hatbras) : Sir, I b g to lay' on tile Table 
Minutes (Hindi and English versions) 01 
Thirty-eigth to Fortieth, Forty-third, .Forty-
fourth and Forty-sixth sittings of tHe Com .. 
mittee on Petitions. 

RAILWAY CONVENTION COMMITTEE 
t m ot Sho iog Acti D 

Got: rn ot 

SHRI T A YY AD rHUSSAIN (Parida-
bad): Sir, I beg to lay on the Ta 'Ie Eng-
lish and Hindi versjons of the .tatement 
howing ction taken by' GovernJ;D nt on tho 

recommendation ~ontained in cpaPt~r I and 
nal reply in respect of the t ommetlCf.tiou 
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contajned in Chapter V of the Sixth Report 
of the Railway convention Committee on 
action taken by Governroen t ·on the recom-
mendations contained in the Thi rd Report 
of the Railway Convention Commit tee on 
Review of Existing Rules of Allocation of 
Railway Expendfture to Capital and Reve-
nue ACCOUJ'lts l Depreciation Reserve Fund, 
'Development Fund and Accident Compen-
sation Safety and Passenger Amenities Fund.-

1%.05 brl. 
MESSAGES FROM RAJY A ABHA 

S:aCRBTARY: Sir, I have to report the 
following message re<:eived from the Secre-
tary-General of Rajya-Sabba : 

"In accordance with the provisions of Sub-
rule (6) of Rule 186 of the Rules of Pro-
cedure and Conduct of Business in Rajya 
Sabha, I am directed to return herewith 
the Finance Bi1l , 1983, which was passed 
by H~e Lo~ ~3bba at its sitting held on 
t9~ 2nd May, 1983, and transmitted to 
the Rajya Sabha for its recommendations 
and to state tbat this House has no re-
commendations to make to the Lok Sabha 
in regard to the said Bill." 

ASSENT TO BILL 
Appropriation (No.3) Bill, 1983 . 

SECRETARY: Sir. I Jay on the Table 
thc appropriation (No.3) Bill, 1983, passed 
by the Houses of Parliament during the 
current session and assented to since a report 
was last made to th House on the 22nd 
April, 1983. 

/' ---
COMMITTEE ON SUBORDINATE 

LEG ISLA TION 

Nineteenth Report 

. SHtll MOOL CHAND DAOA (PaJi) : 
Sir I prcsent the Nineteenth Report ( iodi 

d English versioDs) of the Committee on 
Subord inate LegisJa tion. 

R. DEPUTY-SPEAKER: Now we 0 
t e ne t item. Calli Attention by Prof. 
abu D ooa v teo 

(Interruptlons)--

• DE., Y-SPEAKER: Pl~ s do not 
record anything except Prof. M dhu Danda-

(:b. 

(Interruptions) • 

MR. DEPUTY-SPEAKE : I am not 
permitting anybody. 1 am permitting only 
Prof. Madhu Dandvate to raise his allin, 
Attention. You must p rmit him. eaUiD, 
Att ntion is on an important subject. 

(lnterruptiOl1s)- -

MR. DEPUTY-SPEAKER : Do not 
record anything other than Prof. Madhu 
Dandavate's . pecch. Anybody except Prof. 
Dandavate wilJ not go on record. You may 
call the attention of the Hon. Minj ter. Do 
not record anything else, I am not allowing 
anybody I e. I have a ked Prof. Madhu 
Dandvate to speak. 

(/nturuptiOfls)" -

PROF. MA DHU DANDA VATE (Raj. 
pur) : Just ' allow him to peak fOT 01) 
minute. 

MR. D UTY- PEAK R : Nothing. I 
a~ not allowing anybody. No. 

(lnturuptions)*-

MR. DEPUTY-SPEAKER: Prof. Danda .. 
vate, you carryon. 

(lnlerruptionsr • 

MR. DEPUTY-SP AK R: I h ve caU d 
Prof. Madhu Dandavate to spea . 

(Interruptions)" • 

MR. D PUTY-SP AK R: Mr. May. 
tbe er, if you get up ry now aDd then; I 
will have to Dame) OU . PI a e 'it do n. 

Do not record anythina. 

(lnlerrupt;onsr • 

MR. D PUT - PEA R : Arc you &01 
to allow the proceeding to 0 OD or DOl 7 
You are staJJing the proceedio of 
the Hou e. There i limit. ou mu t 110 
the proc edin s of the to 
on. Ar you oin to t your 

A. N to 
ri dum) : 1 


